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liable to be transferred anywhere in India like any other Central Government
employee. Depending upon the administrative requirements of CBFC Headquarters

and various Regional Offices, postings are made.
Demonstration of speeches and films on freedom history

4087. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI PARSHOTTAM KHODABHAT RUPALA:
Will the Mimister of INFORMATION AND BROADCASTING be pleased to

state:

{a) whether the Mimstry preserves original speeches and film archives of

the period of freedom struggle and independence of the nation;

(b) the details of the reasons why the same cannot be demonstrated largely
in the schools and colleges as it may be helpful to strengthen the national unity in

the coming generation and to familianze them about the great freedom history; and

{c) whether the Ministry issues or in the process of issuing any advisory

to all State Governments in this regard?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (DR. 5. JAGATHRAKSHAKAN): (a) Yes, Sir. Various
organizations under the Ministry of Information and Broadcasting preserve archival

materials such as films, documentaries and speeches in the following manner:

(i) Doordarshan:

Doordarshan Archives preserves and restores the programmes/recordings of
freedom fighters and patriots which were recorded from time to time by its

various Kendras.
(i) All India Radio:

The original audio speeches of Prime Ministers, Presidents and some great

patriotic leaders are preserved in the Sound Archives of All India Radio.
(iii) Films Division:

Films Division (FD) has made many documentary films on freedom fighters/
national leaders which include their speeches wherever recorded. Films
Division has also made a series of films on freedom struggle held from 1857
to 1947 These films have been digitalized in the high definition format.
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(iv) National Film Archive of India:

National Film Archive of India (NFAI) also preserved some of the documentary

footages of great patriotic leaders and moments of freedom struggle.

(b)y While Doordarshan and All India Radio telecast and broadcast archival
material through suitable programmes on appropriate occasions, documentary films
on freedom [ighters/freedom movement are shown by Films Division at schools and

other educational institutes, as and when requests are received.
{cy No, Sir
Tenure of CBFC members

F4088. DR. YOGENDRA P TRIVEDL Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

{a) whether Government has fixed a tenure period of only two years
comprising of two terms for the members of the Central Board of Film Certification
(CBFC),

(b) if so, the detail thereof and the reasons therefor;

{c) whether even in rest of the country such screening is done by taking

cinema halls on rent;

{d) if so, whether Government proposes to reconsider the above terms and

conditions; and
{ey if so, the details thereof?

THE MINISTER QF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (DR. S. JAGATHRAKSHAKAN): (a) to (e) As per Section 3(3) of
the Cinematograph (Certification) Rules, 1983, the tenure of members of Board of
Film Certification is not exceeding three years and as per Section 3{4) a retiring
member or a member whose term of office has expired by efflux of time shall be
eligible for re-appointment. Apart from this, Government has not fixed any other
term for the Members of the Central Board of Film Certification (CBFC).

Revenue deficit of Prasar Bharati

4089. SHRI RAIIV PRATAP RUDY: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

TOriginal notice of the question was received in Hindi.



